
FORM G 
 

INVITATION FOR EXPRESSION OF INTEREST FOR 
MONA GASES PRIVATE LIMITED OPERATING IN REFILLING OF OXYGEN & 

NITROGEN CYLINDERS AT NEHRU ROAD, RAMGARH CANTT, DIST. 
HAZARIBAGH, JHARKHAND 

 
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India 

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 
 

SL. RELEVANT PARTICULARS 

1.  Name of the corporate debtor 
along with PAN & CIN/ LLP No. 

MONA GASES PRIVATE LIMITED 
CIN No: U11100JH2004PTC010737 

2.  Address of the registered office Nehru Road, Ramgarh Cantt, Dist. 
Hazaribagh, Jharkhand. 

3.  URL of website NA 

4.  Details of place where majority of 
fixed assets are located 

Nehru Road, Ramgarh Cantt, Dist. 
Hazaribagh, Jharkhand 

5.  Installed capacity of main 
products/ services 

Since, management is non-co-operative, no 
information available w.r.t. installed 
capacity 

6.  Quantity and value of main 
products/ services sold in last 
financial year 

Turnover of INR 64,19,527/- as on 
31.03.2023 as per Audited Financial 
Statement for FY 2022-23 (Since, 
management is non-co-operative, no 
information available w.r.t. Quantity sold 
during FY 2022-23)  

7.  Number of employees/ workmen The company is non-operational as on date 
of Publication of instant form.  

8.  Further details including last 
available financial statements 
(with schedules) of two years, lists 
of creditors are available at URL: 

Can be sought by writing an email to the 
RP at cirpmonagases@gmail.com. 

9.  Eligibility for resolution applicants 
under section 25(2)(h) of the Code 
is available at URL: 

Details can be sought by writing an email 
to: cirpmonagases@gmail.com  

10.  Last date for receipt of expression 
of interest 

18th February 2025 04th February 2025 

11.  Date of issue of provisional list of 
prospective resolution applicants 

28th February 2025 14th February 2025 

12.  Last date for submission of 
objections to provisional list 

5th March 2025 19th February 2025 

13.  Date of issue of final list of 
prospective resolution applicants 

10th March 2025 24th February 2025 

14.  Date of issue of information 
memorandum, evaluation matrix 

15th March, 2025 01st March 2025 



and request for resolution plans to 
prospective resolution applicants 

15.  Last date for submission of 
resolution plans 

15th April 2025 1st April 2025 

16.  Process email id to submit 
Expression of Interest 

cirpmonagases@gmail.com 

Note: The timelines in this Form G are subject to the grant of extension / exclusion in the IA(IBC) 140/2025 
filed by the Resolution Professional of Mona Gases Private Limited before Hon'ble NCLT Kolkata, which 
currently remains sub-judice. 

 
Sanjay Vijay Jeswani  

Resolution Professional,  
Mona Gases Private Limited, 

Reg. No: IBBI/IPA-001/IP-P-02891/2024-2025/14432, 
Email: cirpmonagases@gmail.com 

Address: Ground Floor, Plot No. 21, Sheela Nagar,  
Gittikhadan, Katol Road, Nagpur, Maharashtra-440013. 

AFA Validity: 30th June, 2025.  
 
Date: 7th February 2025 
Place: Nagpur 
 






